CENTRAL ADMINISTRATIVE TRIRUNAL ,ALLAHABAD BENCH.
Review Petition No, 25/5 of 1994
IN
O0.A. No, 879 of 1992 +*
Suresh Kumar Pandey v . Applicant,
Versus

Union of India
and - another «es ooo Respondents,
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Hh‘h. MI‘. Q. Das Gupta, -ﬁ\‘?‘ﬂ.o
H()n, 1Ero Tal;n Verma, J.M.

( By Hon. Mr, S, Das Gupta, A.M. )

This review petition has been filed under
Section 20 of the Administrative Tribunals Act,
1985 for review of the judgment and order dated
5.3.1994 passed in O.A. No, 879 of 1992,

3

2 e In the review appliceticn, it has been prayec
that the respondents be directed to appoint the
applicant in a Class-III post instead of Class-1IV
post to which the respondents were directed to
appoint the applicant in the said order of
5.3.1994,

2 The order of the Tribunal can be reviewed;
aren)

(1) only if there has been anpa%eﬁv»erroL F!ﬁ!g}
on the face of the facts of the ‘tase; or

(ii) if some new facts are brought out which
were not available to the Tribunal at the time
of passing the order and which could not be v'fﬁ
b”ounbt up earlier despite duedéligence '

In 115 %here has been neither any error apparent..
on the face of the facts nor have any néw facts #
i
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nor have any new facts been brought to our

notice which would warrant review of the order,

4, In the result, the review petition has ne

merit and the same @@ is dismissed,

- -
Member (J) Member(A)

Dated: 29 June,1994,
!

(n.u.)
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REVIEW APPLICATION Mo, 25/5° OF 199k
On bgﬁzgf of
Suresh Kuagr Pandey esessensees Applicant,
In
O. A’Ea.. I‘b.b?g Of 199&
( District-Corakhpur)

Suresh Kudmar P: QUty Srrsesesns e

aged zbout B yesars onof

late shprl Ragm durti Pand

Nagy a
of village ancd Post Office Chhatai(ihajni)
vistrict Gorakhpur,

1« The Union of Indla,through
Generzl .Jdanager N,E.,Eailway Gorzkipur,
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The Hon'ble the Vice Chalrasn z2néd other

deabers of the Tribunal,
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